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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL,
" GUWAHATI BENCH, GUWAHATL
(AN APPLICATION UNDER SECTION 19 OF THE CENTRAL
v ‘ o ADMINISTRATIVE TRIBUNAL ACT 1985)
ORIGINAL APPLICATIONNO. | %9 OF 2004.
a 1M g |
Lo g
\ g o4 Toa T BETWEEN
T - - Shri Binod Basfore
i
' ' ...Applicant
-Versus-
* The Union of India & Others
LIST OF DATES AND SYNOPSIS |

Amnexure-A is the photocopy of Office Order vide File-No.O:B--
27(G)2003-04/ Dated 28-02-2004. A

R N

- )
.

Annexure-B is the translated copy of the Office Order wide File
‘No.O:B-27(G)/2003-04/ Dated 28-02-2004. |
Annexure-C is the photocopy of Discharge Certificate of the
Applicant issued by the Gandhi Memorial Associated Hospitals,
Luckhnow. ' ‘

Amnexure-D is the photocopy of Certificate issued by the
Administrative Officer, Arya Hospital, Reahabari, Guwahati-8

ted 23-03-2004. . _
g KURE DL Dy - ;34 Har PWT&F 3 ‘anwve»ia.l COF7E(Q

PR, Al 2503, 200 Y
\ Annexure-E is the photocopy of Office Memorandum dated 28-

03-2004.
Amnexure-E1 is the translated copy of Office Memorandum dated

28-03-2004.nnexure-E is the photocopy of representation dated
10-06-2004 before the Respondent No 4.

O T



Annexure-F are the photocopies of letters dated 05-052004 issued

by the Respondent No.4.

Annexure-G 1s the photocopy of Discharge Certificate dated -
05-2004. |

Amnexure-H 15 the  photocopy of letter  No.

4 NEMRVMED.EST/2004-05/139/070 dated 11-05-2004.

- Annexure-1 is the photocopy of the certificate, which has been

written by Prof Nityanada Pandey, then Director, Central
Institute of Hindi and Prof. Ravi Prakash Gupta, Centre Incharge,
Central Institute of Hindi, Guwahati & Shillong not signed by the
Applicant. ‘

Annexure-1i 1s the translated copy of the certificate, which has
been written by Prof Nityanada Pandey, then Director, Central
Institute of Hindi and Prof. Ravi Prakash Gupta, Centre Incharge,

Central Ins_timte of Hindi, Guwahati & Shiliong not signed by the

- Applicant.

‘Annexure-J 1s photocopy of the certificate, which was dictated by

Prof. Nityanada Pandey. then Director, Central Institute of Hindi

ﬂA Denf Ra"ri Pmquak (}l&ta’ (:gah-o Tnahoaraoa r‘m‘h’a‘ Lsfihﬂa v
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" of Hindi, Guwahati & Shiliong to the Applicant and he had

signed it.

Annexure-J1 1s transiated copy of the certificate, which was
dictated by Prof. Nityanada Pandey, then Director, Central
Institute of Hindi and Prof. Ravi Prakash Gupta, Centre Incharge,

Central Institute of Hindi, Guwahati & Shiliong to the Applicant
and he had signed it.

Amnexure-K 1s the photocopy of letter No. B-27 (GU)/2004-
05426 dated 19-05-2004.

Annexure-KI is the translated copy of the letter No. B-27
(GUY2004-05/26 dated 19-05-2004.
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Annexure-L, 15 the photocopy of prescription dated 3 [-U5-2004
issued by the Ram Ratan Hospital, Patna, Bihar. ’

Annexure-M is the photocopy of Certificate issued by the Ram
Ratan Hopital, Patna, Bihar on 07-06-2004.

" Amnexure-N is the photocopy of certificated dated 29-06-2004
issued by the Mohendra Mohan Choudhury Hospital, Panbazar,

Guwahati.

This Application 1s not made against any particular order but is
made for secking a direction by this Hon’ble Tribumal to the

Dom&m‘c QA «-hma 1t roloncoe nf \'{ar‘isal ‘A‘{l‘Janse ul' gf ﬂ\
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Applicant for his treatment at Ram Ratan Hospital, Patna, Bihar m

connection with the serious accident occurred on the Applicant at the

KRELIEF SOUGHT FOR: :
That the Hon’ble Tribunal may be pleased to direct the

Rem\ﬂmfe to 1mmaﬁ|ah= releace of Advance Medical Rill of the

Applicant to enable him to go Ram Ratan Hospital, Patna, Bihar for
further Medical Treatment.

To Pass any other relief or relieves to which the Applicant may
be entitled and as may be deem fit and proper by the Hon’ble Tribunal.

To pay the cost of the application.
INTERIM ORDER PRAYED FOR:

The Applicant prays before this Hon’bie Tribunal secking an
interim order by this Hon’ble Tribunal by giving a direction to the

Dacm Aaﬁh.v f fn mmofltnfa m'anx.-o l\“" Arhmmv-o K[p(‘unﬂ Di]‘ n"’ ﬂma

i sl g ARARRAAWNSERA & ARA T AAR AW

Appiicant for further treatment 4t Ram Ratan Hospital, Patna, Bihar.
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GUWAHATI BENCH, GUWAHATL

IN THE CENTRAL ADM]NISTRATIVE TRIBUNAL,
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N

(AN APPLICATION UNDER SECTION 19 OF THE CENTRAL
ADMINISTRATIVE TRIBUNAL ACT 1985)

ORIGINAL APPLICATIONNO. (8O  OF 2004,
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v

BETWEEN

Shri Binod Basfore

Son of Shri Anandi Basfore

Lower Division Clerk

Central Institute of Hindi,

Ministry of Human Resource & Development,

' J.C.Paul Building, Jatia, Kahilipara,

Guwahati-781019.

... Applicant
-AND-

The Union of India represented by the Secretary to
the Government of India,

M1mstry of Human Resource & Development,

New Delhi-110001.

 The Director,
. Central Institute of Hindi, Hindi Sansthan Marg,

Agra, Post Office-Agra (Uttar Pradesh)

~ Pin-282005.

The Registrar,
Central Institute of Hindi, Hindi Sansthan Marg,
Agra, Post Office-Agra (Uttar Pradesh)

' Pin-282005.
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4. The Centre In-Charge,
Central Institute of Hindi,
Ministry of Human Resource & Development,
J.C Paul Building, Jatia, Kahilipara,
Guwahati-781019.
... Respondents

1) DETAILS OF THE APPLICATION PARTICULARS OF THE
| ORDER AGAINST WHICH THE APPLICATION IS MADE:

This Application is not made against any particular order but is
made for seeking ‘a direction by this Honm’ble Tribunal to the
Respondents to immediate release of Medical Advance Bill of the
Applicant for hls treatment at Ram Ratan Hospital, Patna, Bihar m
conmection with the serious accident occurred on the Applicant at the

time of discharging his official duties.
2) JURISDICTION OF THE TRIBUNAL

The Applicant declares that the subject matter of the instant
application is within the jurisdiction of the Hon’ble Tribunal.

3) LIMITATION
The Applicant further declares that the subject matter of the
instant application is within the limitation prescribed under Section 21 of
the Administrative Tribunal Act 1985.
- 4) FACTS OF THE CASE;
~ Facts of the case in brief are given below:
4.1)  That your humble Applicant is a citizen of India and as such he is
entitled to all rights and privileges guaranteed under the Constitution of
India. He is aged about 33 (thirty three years) and he belongs to Horizon

' community, which is the most backward and economically weak

community of India.



4.2) That your Applicant begs to state that he is working as Lower
Division Clerk in the office of the Centre In-Charge, Central Institute of
Hindi, Ministry of Human Resource & Development, J.C.Paul Building,
Jatia, Kahilipara, Guwahati-781019. Your Applicant along with Late
Golok Chandra Das, Driver of Central Institute of Hindi, Guwahati _
Centre were ordered vide File No.O:B-27(G)/2003-04/ Dated 28-02-
2004 to proceed to Delhi immediately by Rajdhani Express under Tatkal
Reservation to bring a new vehicle for the office of the Respondent No.4
from Delhi to Guwahati by Road. The above said order issued by one
Shrt Ranjit Kumar Das, Stenographer of Central Institute of Hindi,
Guwahati Centre, which was confirmed by Prof: Ravi Prakash Gupta,
Centre In-Charge, Central Institute of Hindi, Guwahati Centre. In the
said order it has also been stated that the new vehicle should proceed
from Delhi to Guwahati on 03-03-2004. |

Annexure-A is the photoc()py of Office Order vide File No.O:B-
27(G)/2003-04/ Dated 28-02-2004.

Amnexure-B is the translated copy of the Office Order vide File
No.0:B-27(G)/2003-04/ Dated 28-02-2004.

43) | That your Applicant begs to state that on arrival of the Applicant
and the Departmental Driver, Golok Chandra Das at Central Institute of
Hindi, New Delli Centre, they were handed over the new Departmental
Vehicle Tata Sumo No.DL3 CAA 5684 for proceeding to Guwahati from
New Delhi. They stated the said vehicle from New Delhi on 03-03-2004

" to Guwahati. Three persons namely Babu Prasad Jha, Madhubani -

(Bihar), Ajay Pandey (Devariya) and Shri Mansij Rai Choudhury also
accompanied in the said vehicle along with them. Unfortunately the said
new vehicle met an accident on 04-03-2004 at Sitapur (Uttar Pradesh) at
about 9:00 AM under the Jurisdiction of Ataria Police Station. In the said
accident three persons were died namely Babu Prasad Jha, Madhubam
(Bihar), Ajay Pandey (Devariya) and the Government Departmental
Driver of the said vehicle Golok Chandra Das and your Applicant also
suffered Grievous injury. One Shri Mansij Rai Choudhury, Delhi also
suffered injury. Your Applicant was immediately shifted to King George
Hospital (Gandhi Memorial & Associated . Hospitals), Luckhnow in a

serious condition and an Emergency Operation was carried on the
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Applicant. One Shri Subit Tondon of Sitapur (Uttar Pradesh) informed

.the Applicant family who were at Guwahati (Assam) about the accident

and the condition of the Applicant. The family of the Applicant including
his old aged parents, his uncle and his wife including his minor children
rushed to Luckhnow. It may be stated that the Office of the Respondent
No4 did mot informed the Applicant’s family about the accident
although they received the accident news on 04-03-2003 ie the date of
accident. The Applicant was discharged on request from the King
George Hospital (Gandhi Memorial & Associated Hospitals), Luckhnow
on 11-03-2004. Your Applicant immediately rushed back to his home at
Guwahati along with his whole family who went there hearing the

Accident News. After reaching Guwahati on 13-03-2004 the Applicant -

was immediately admitted to Arya Hospital, Rehabari, Guwahati-8.

AImeM is the }Shotooopy of Discharge Certificate of the
Applicant issued by the Gandhi Memorial Associated Hospitals,
Luckhnow.

Ansiexure-D is the photocopy of Certificate issued by the
Administrative Officer, Arya Hospital, Reahabari, Guwahati-8
dated 23-03-2004. : ‘

~

44) That your Applicant begs to state that the Respondent No.3 & 4

lodged a F.IR. before the Ataria Police Station (Uttar Pradesh) on 25-03-

3004 at 7:50 AM ie. after 21 days of the said accident. The Respondent
No.4 on 28-03-2004 (ic. after 23 days of the sad accident) issued a
fabricated Office Memorandum regarding deputation of the Applicant
and Golok Chandra Das, Departmental Driver to Delhi Centre to bring
the said new vehicle. Interestingly on 28-03-2004 the date of issuing the
Office Memorandum Late Golok Chandra Das was no more and he has
already died on 04-03-2004. The relevant portion of the Office

Memorandum is given below for kind perusal of the Hon’ble Tribunal.

“  The new vehicle Tata Sumo for the Kendra was procured from
Delhi through the Dethi Centre. It is to be taken to Guwahati Centre from
Delhi. It must reach Guwahati before Holi, so that it can be utilised in the

workshop to be held at Shillong on 9% March, 2004 in connection with

building of textbooks, Discussion was made with the Drivers of the Head



Quarters to drive the vehicle upto Guwahati, but due to the ensuing
festival none is ready for this, Shri Golok Chandra Das, driver of this
Kendra is ready to come to Delh; and take the vehicle upto Guwahati
from Delhi but hesitated 1o drive the vehicle alone from Delhi to
Guwahati. No Driver is found to go with him in contract basis even in
this situation Shri Das proposed that Sri Binod Basfore, Lower Division _
Clerk of the Kendra may be sent with him for help because Sri Basfore is
a good driver too and he has valid licence. '

1t s therefore, at the request of Sti Das, Sri Basfore is

depuited to go to Delhi by Rail route and take the vehicle up to Guwahati

with Sri Das. Tt is also ordered to Srj Basfore to carry is driving licence
with lim so that he may help Sri Das in case of emergency.

. Sn Das and Basfore will be paid T.Aand DAas

admissible from the Kendra for this, ’ |

This memorandum has the approval of the oompetenf
authority.” '

- Sd/ (Eligible)
(Ravi Prakash Gupta)
~ Centre Incharge

Copy to:

Sri Golok Chandra Das, Driver, Guwahati Centre.
Sr1 Binod Basfore, L.D.C.Guwahati Centre.
Ragistrar, Central Institute of Hindi, Agra.
Account, Guwahati Centre. ‘

Rl B S

.Annexme—Dlis the photocopy of Report Copy No.12 Time 7-50
dated 25-03-2004, P.S-Ataria, Sitapur.

Amnexure-D is the translated copy of Report Copy No.12 Time
7:50 dated 25-03-2004, P.S-Ataria, Sitapur.



. Amnexure-E is the photocopy of Office Memorandum dated 28-
03-2004. -

Amnexure-E1 is the translated copy of Office Memorandum dated
28-03-2004.

4.5) .That your Applicant begs to state that the Respondent No.4 vide

* his letter dated 05-05-2004 deposited an amount of Rs.1,30,000/-(One

Lac thirty thousand)only through Cheque m favour of the Executive
Director, Arya Hosptital, North Eastern Medical Research Institute,

- Rehabari, Guwahati-8 for the treatment of the Applicant.

Annexure-F are the photocopies of letters dated 05-05-2004 .

issued by the Respondent No.4.

-

4.6) That your Applicant begs to state that due to non availability of

higher and sophisticated treatment at Arya Hospital, Guwahati he was
advised to go for fuirther treatment to Patna, Bihar and accordingly he
was discharged on 11-05-2;)04 by Arya Hospital, Guwhati. It may be
stated that the Arya Hospital, Guwahati refund back the excess amount
of Hospital Bill amounting Rupees 73 ,422/(Seventy three thousand four
hundred twenty two). only to the Respondent No.4 vide their letter

No.NEMRUMED .EST/2004-05/139/070 dated 11-05-2004.

_ Annexure—G 1s the photocopy of Discharge Certlﬁcate dated 11-
05-2004. .
AmexureH is  the - photocopy  of letter No.
NEMRI/MED.EST/2004-05/139/070 dated 11-05-2004.

47) That your Applicant begs to state that on 17-05-2004 Prof.
Nityanada Pandey, then Director, Central Institute of Hmdl and Prof.
Ravi Prakash Gupta, Centre Incharge, Central Institute of Hindi,
Guwahati & Shillong came to his residence at Solarapara Road,

Paltanbazar, P.S.-Paltanbazar, Guwahati-8 with one Shri Surinder Kumar

Sinha, Chowkidar, Central Institute of Hindi, Guwahati Centre to forced
him to sign in a Certificate which has been written by themselves but he
declined to sign the false certificate containing fabricated story of said

W
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Motor Accident on 04-03-2004 at Sitapur(Uttar Pradesh) under Ataria
Police Station. It may be stated that at the relevant time the Applicant
was in bed-ridden condition and his broken thigh & waist was in severe
pain. Again they threatened him to write a certificate stating that he was
also a co-driver of the said accident vehicle when the vehicle met the
accident. They also threatened him not to extend any further single

monetary benefit for Applicant’s further treatment. Then he was
compelled to write a certificate, which was'dictated by them and he had

signed it. After that they granted him the Medical Advance Bill payable

to Applicant for further treatment vide their letter No.B-27 (GU)/2004-

05/26 dated 19-05-2004 and he went to Patna for further treatment on

30-05-2004. It may be stated that your Applicant had already filed a_

F.IR. before the Paltanbazar Police Station (Guwahati) against Prof.
Nitayananda Pandey, then Director, Central Institute of Hindi and Prof.
Ravi Prakash Gupta, Centre In-Charge, Central Institute of Hindi,
Guwahati & Shillong about the alleged forceful sign of the Applicant in
the said certificate.

Amnexure-] is the photocopy of the certificate, which has been
written by Prof Nityanada Pandey, then Director, Central
Institute of Hindi and Prof. Ravi Prakash Gupta, Centre Incharge,

Central Institute of Hindi, Guwahati & Shillong not signed by the -

Applicant.

Amnexure-I1 is the translated copy of the certificate, which has

" been written by Prof Nityanada Pandey, then Director, Central

Institute of Hindi and Prof. Ravi Prakash Gupta, Centre Incharge,
Central Institute of Hindi, Guwahati & Shillong not signed by the
Applicant.

Amnexure-J is phomooj)y of the certificate, which was dictated by
Prof. Nityanada Pandey, then Director, Central Institute of Hindi
and Prof. Ravi Prakash Gupta, Centre Incharge, Central Institute
of Hindi, Guwahati & Shillong to the Applicant and he had
signed it.

Annexure-J1 is translated copy of the certificate, which was
dictated by Prof Nityanada Pandey, then Director, Central

U Do



Institute of Hindi and Prof. Ravi Prakash Gupta, Centre Incharge,

Central Institute of Hindi, Guwahati & Shillong to the Applicant
and he had signed it.

Amnexure-K. is the photocopy of letter No. B-27 (GU)/2004-
05/26 dated 19-05-2004.

- Amexure-K1 is the translated copy of the letter No. B-27
(GU)/2004-05/26 dated 19-05-2004. '

4.8) That your Appﬁcant begs o state that he went to Patna(Bihar)
and he undergone treatment at Ram Ratan Hospital, Patna from.31-05-
2004 to 07-06-2004. He was called for review of his treatment after three
months i.¢ first week of September 2004.

Annexure-L, is the photocopy of prescription dated 31-05-2004
issued by the Ram Ratan Hospital, Patna, Bihar.

Amnexure-M is the photocopy of Certificate issued by the Ram
Ratan Hopital, Patna, Bihar on 07-06-2004.

49) That your Applicant begs fo state that the Mohendra Mohan

Choudhury Hospital, Panbazar, Guwahati issued a certificate dated 29-.

06-2004 regarding percentage of disability of the Applicant of 55%(Fifty
Five Pc) :

Annexure-N is the photocopy of certificated dated 29-06-2004
issued by the Mohendra Mohan Choudhury Hospital, Panbazar,
Guwahat.

4.10) That your Applicant begs to state that now the Respondents have

refused to release further Advance Medical Bill of the Applicant to go to

‘Patna, Bihar as advised by the Ram Ratan Hospital, Patna on 07-06-

2004. As such your Applicant is compelled to approach this Hon’ble

Tribunal for seeking justice in this matter.

4.11) That your Applicant begs to state that he is aged about only 33
(thirty three) years and he has a family with old aged parents and nﬁnor

!



children. He met the said accident at the state of Uttar Pradesh while
discharging his Official Duty. He has already been disabled due to said
accident. After the accident the Respondents are adopting unfair means
~ to hash-up the matter and also giving mental and financial trouble to the
Applicant, as he has not accomplished with the Respondents with their

. nefarious activities.

4.12) That your Applicant submits that if he did not allow to continue
the said n'eatrrxeht at Ram Ratan Hospital, Patna, Bihar then he will be
completely became a disable person, then the life of his entire family
inchuding the Applicant will be ruin |

4.13) That your Applicant submits that he has got reason to believe that

the Respondents are resorting the colorable exercise of power only to
deprive the Applicant from his Proper Medical Treatment.

4.14) That your Applicant submits that the action of the Respondents
are. in violation of the fundamental rights guaranteed under the
Constitution of India and also in violation of principles of natural justice.
4.15) That your Applicant submits that the action of the Respondents
are highly illegal, improper, and whimsical.

4.16) That your Application submits that the Respondents have
violated the fundamental rights of the Applicant.

4.17) That this Application is filed bonafide and for the interest of

Justice.
5)' GROUNDSFOR RELIEF WITH LEGAL PROVISION:

5.1) - For that, due to the above reasons narrated in detail the action Qf
the Respondents are in prima facie illegal, malafide, arbitrary and
without jurisdiction.

52) For that, the accident occurred to the Applicant while discharging
his Official duties. Hence the Applicant cannot be deprived from his
Proper Medical Treatment. '

Qv R
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53) For that, the Applicant was advised by the Ram Ratan Hospital,
Patna, Bihar for further treatment after three months as such the
Respondents cannot demy the said benefit to the Applicant without any

cause or causes.

54) For that, due to the accident the Applicant is already disabled by

'55% as such he should not be suffered more due to negligence of the

Respondents.

55) For that, due to non-payment of Advance Medical Bill the

Applicant is compelled to stop his further Medical Treatment for his

early recovery.

56) For that, the action of the Respondents is illegal, arbitrary,
malafide and also violative of administrative fair play.

5.7)  For that the Respondents have violated the Aticle 14,16 & 21 of
the Constitution of India. ‘

58)  For that, the actions of the Respondents are arbitrary, mala fide

and discriminatory with an ill motive.

5.9) For that, in any view of the matter the action of the Respondents

are not sustainable in the eye of law as well as fact.

The Applicant craves leave of this Hon'ble Tribunal advance
further grounds the time of hearing of this instant application.

DETAILS OF REMEDIES EXHAUSTED:

That there is no other altemative and efficacions and remedy
available to the Applicant except the invoking the jurisdiction of this
Hon’ble Tribunal under Section 19 of the Administrative Tribunal Act,
1985. '

Mo t—
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7)  MATTERS NOT PREVIOUSLY FILED OR PENDING IN ANY
OTHER COURT: - |

‘That the Applicant further declares that he has not filed amy
application, writ petition or suit in respect of the subject matter of the
instant application before any other court, amilority, nor any such
application, Writ Petition of suit is pending before any of them.

'8) RELIEF SOUGHT FOR:

 Under the facts and circumstances stated
above the applicant most respectfully prayed that
Your Lordship may be pleased to admt this
application, call for the records of the case, 1ssue
notices to the Respondents as to why the relief and
relieves sought for the Applicant may not be
granted ‘and after hearing the parties may be
pleased to direct the Respondents to give the .
following refieves. | ’

8.1) That the Hon’ble Tribunal may be pleased to direct the
Respondents to immediate release of Advance Medical Bill of the U

- o — . R SR
X NG . . — e ah—

Applicant to enable him to go Ram Ratan Hospital, Patna, Bihar
for further Medical Treatment.

8.2) To Pass any other relief or relieves to which the Applicant
may be entitled and as may be deem fit and proper by the
Hon’ble Tribunal. |

8.1)  To pay the cost of the apphication.

N

9  INTERIM ORDER PRAYED FOR:

The Applicant prays before this Hon’ble Tribunal secking an interim
order by this Hon’ble Tribunal -pylgiving a direction to the Respondents t
to immediate release of Advance Medical Bill of the Applicant for
further treatment at Ram Ratan Hospital, Patna, Bihar.

WM‘\DW i o
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L 10}  Application 1s filed through Advocate.

—

11)  Particulars of LP.O.:

[PO.No. = 20p¢ jy5359
Date ofIssue \Y g Qoo Q

Issued ﬁl’m 3 Qwo\\&‘ﬁ:’ GY.O.

Payableat v
12) LIST OF ENCLOSURES:
- As stated above.
Verification.......
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WVERIFICATION

I, Shri Binod Basfore, Son of Shri Anandi Basfore, Lower

- Division Clerk, Central Institute of Hindi, Ministry of Human Resource & ‘
: Developrpent, J.C.Paul’ Building, Jatia, Kahilipara, Guwahati-781019 do *
" hereby solemmly verify that the statements made in paragraph nos. G\, \D/

are true to my knowledge, those made in

G

’paragraphnos. C"cz +‘ QA . -

are being matters of records are true to my information derived there from
which I believe to be true and those made in paragraph 5 are true to my legal
advice and rests are my humble submissions before this Hon’ble Tribunal. T

-

have not suppressed any material facts.

And I sign this verification on this thet{day of L-—a%!}' 2004
at Guwahati. ' ‘ ‘

Rined Roadtre—



- ° . ¢‘
= Ly Lol g . LA Y
. MRS - - Y I N
“ . PR ol FEN SR . 1 . . s ¥ J.p.m - e
o - PSR P I —t . - N P RN . L ee L e
) o ....tn A .l.li ln!“..u«. t. T an s e Y g AN N L e Llr2dd T L e sl t,
S e D e Eloeatti abimino |2 St e smmtdngmaneen 7 2 ki TRen s DO 2R YRR SRR ARt S ST TR
R AT ST Baae O T T FRIT T o . 2 T 14 S
i N T 3 . O Rl A S T N L~ N . R
- '~ F ot e ‘v.r.. . . b F— T S 5 - R O - B .
3 U SRR L . e 2Lt ot e e N N o e e e b e e =
L A VNF.MHW#«I.{IF&L&.L‘.’-.P?«\O f A RS A TURY X NPT PSSP - ST W-DRp RS- P TSRS - e = - e ony e LT
O D A e -——— oo e e o e e —_— — &~ — -
s 5 e
. o e - - y . .. - e v s e i - e - »
PO s it SR el S - N A v.?'ﬂuﬂhnb.ﬁ&lﬂrivi.!ﬂi.'\ .uf.l.-i\.t( L . N R o B AL il Sl.-.'ﬂn’,&b,.@‘tf.m B S T L e o ey g !\M Lol ~
. ! . o SEORY : - TR N
. . N o N PP by o . e e e - s - . I < = < -
a PO DI Sl S SNy 4 - L4 e N S B TR LTRA e N T e . .
nee =R riRry | - 3 = - ., Frome L0 . - T .
. g : . " ~
D (Y PR 4 P
- . P S - - > & i
~ L= - _
. .
— .
=
Ry

.t

gy ATRN YEICT GRCT @74 9 ] e sThe

¥ Fgrra ¥ FAwrAr or wr |

ot ..
N P
M- o
7. ~
£

- . - .

-— .
B - .
~ - " gy T O - .
[Refrapduimndl,, 4 piv), Sumtpdpuui g sl
e~ Ai;'..l.-luvl.i.- -

rar Y g faet X

fare

!
LY
3

v;
-
r

i)‘n N ooeent X areg ek

[
fqet @ ard 1 qal X 33wl o} g B fav wend

-~
%

w

brnag me

wrafou wrdm
29/02/0% BT Cragrat o

—
deprg firser e
Jargn ams) wY widw four wir F f doota wars

ar fuata aredT ot g nar s atateds qra

gAY urad s AeT JarmreT

N 1 , ..
: _ _ ua..w,
- o In..w

r K o

£ F o




ANNLYL\ME%B
KEE\EDRWA HENDE SANSTHAN (;uwahatn Centre
File No. 0:B-27(G)/2003-04/ - ~ Dale: 26/02/01

- Office Ordor

Sri Binod Basfore (L.D.C) and Sri Golok Chandra Das (Drivef) are oudered

to {Jl’OCBGd to Dethi :mmedxately by Rajdham Expreqs by taking mm; rasonuation.

T hey are to come back to Guwahats wnth the new vehtcle bought lor the Kendia,

Possibly they are to siart for Guwahat: from Deihx on 3/03/04
This order is taken out carrying out ihe telephonic order of the Inchiuge.
Copy to:

1. Sri Golok Chandra Das.

2. S\ri Bin'od Basfqre

3. Accounts Section. .- Sd-(Eligible)
Corfirmed by | N (Ranjit Kumar Das)
Sd/'- e Stenographer.

, ' oL Central Institute of Hindi
(Ravi Prakash Gupta) . L7 Guwahati Cenire.

Professor & Centre Incharge
Central Institute of Hindi -
Guwahati-781006.

A
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l—l_i_’_él_—_ﬁlj ﬂ-@ U Hgspi 'E..ﬂﬂ_ _ . ) Phone No: (n"m)igg?gg?

l A Unit of : NORTH EASTERN MEDICAL RESEARCH INSTITUTE
Regd. Office : A. M. Road, Rehabari, GUWahatl 781008

'
oo Nt e

-------------------------------

This is to certify that MR. BINOD BASFORE, aged about 33yrs is
admitted at Arya hospital since 13.03.2004. He is a case of severely
communicated fracture shaft (L) humerus due to aueged Road Traffic
accident and is under conservative treatment

He will require approxlmately 6(8!)!) mnnth for recovery and normal

mobility to be restored

Dated:23/03/2004

D Dr. A Neog
- Administrative Officer

.. ARYA HOSPITA

Visit We' s - | www.aryahospital.com
e-mai. . .. 'o@aryahospital.com
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Report copy No. 12 Time 7.50 dtd. 25-3-04 PS Ataria, Sitapur.

At this time Sri Chandrakanth Tripathi S/o Sri Murulidhar Tt’ipaaftl'ti Ragistrar
Central Institute of Hindi, Agra and Prof. RavnprakashGupta Centre Inchaige, Central
Hindi Institute, Guwahati Centre came to this Police Station and Registeied FLR.
as follows, copy of which is being presented. To The inspector, Maria Potice Sta-
tion, Sitapur (U.P.) Sir, Subject: Tata Sumo No. DL 3C AA 5684 accident regarding.
The vehicle said above was going to Guwahati Centre on Govt. duty, which near
Kunwarpur under Ataria Police Station Area, Sitapur, fell into a pit and underwent
an accident, in which Sri Golok Chandra Das, Driver, Guwahati Centre, Sri Baby;
Prasad Jha, Madhubani Bthar) Sri A;dy Panday (Devarlya) died and St m N5 !(,u
Choudhury (Delhi) and Mr. Sri Binod Basfore L.D. C Guwahau Cenlie were in- |
ured. Thus totally 3 people were dead, Their relatwe‘%‘have taken over the bodies.
The postmortem of all these three was camed out at ng George Medzct;t Umvrsr-
sity. Luckhnow on 5-6 March 2004 Kmdly regisior FIR on this basis and m.ssttr
postmortem repon available Sd/- Sri Chandrakanth Triparthi and prof. Ravi Gupta,
Centre Incharge Guwahati S/o. Sri P.S. Gupta. They \t\(ére let to go.

- Report copy for scrutiny was_given S.’lﬂ.»_ofﬂcer_gi)n Duty Sri D. N. Singh.

Written by Head Constable 81 Umapati Mishra.?.‘

Note:- True Copy
Sd/-

Seal
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KENDRIYA HINDI SANSTHAN, Guwahati
Camp: Delhi Centre '
Date: ;ea/oa/r)4

| Office Memorandum

The new vehicle Tata Sumo for the Kendra was procured from Delhi through the
Delhi Centre. It is to be taken to Guwahati Centre from Delhi. It must reach Guwahati
before Holi, so that it can be utilieeo in the workshop to be held at Shillong on 9th March,
2004 in connection with building of tex_tb"vooks_, ,Disco,ssi'on was made with the diivers of
the Head Quarters to drive the verﬂcie opto"Guwahati but due to the en:.uinq festival

4

none is ready for this, Sri Golok Chandra Das driver of thls Kendra is ready o come lo

!t'

Delhi and take the vehicle upto Guwahatr from Delhr but hesrtated to drive the vehicle

alone from Delhi to Guwahati. No driver is found to go wrth him in contract basis even. In

X\'r

this situation Sri Das proposed that Srr Blnod Basfore Lower Drvnsnon Clerk ofthr, Kendra

may be sent with him for help because Sri Basfore Isa good driver too and hc has \/alld
licence.

Itis therefore, at the request of_Sr_i Des. S)r‘i‘ Basfore is deputed to go to Delhi by
Rail route and take the vehicle up to Guwaheti with Sri_nDas. Itis also ordered to Sri
Basfore to carry is driving iicenoe wnthhlmsothat he m;a::y'_h'e!p Sri Das in case of emer-
gency. _ . ' ; | |
Sri. Das e_rnd Basfore will he pathAandDA as"a:dmissi.ble from the Kendra for
this. | LT B

This memorandum has the éoproyfa.l'fof the competent authority.

Sd/ (Eligible) | |

(Ravi Prakash Gupta) S >

Centre Incharge I [&(\: )
Copy to: , VV\P
1. Sri Golok Chandra Das, Drlver Guwahati Centre. y

2. Sri Binod Basfore, L..D.C. Guwahati Centre.

3. Ragistrar, Central Insti * © Hindi, Agra.

4 Account, Guwahati C¢-
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., ARYA hospital) x
A FNER AT N VS :
Opp Apsam ‘Ciidina hﬂ
A M Road, Rehabari, Ghy — 8
Ph: (9361) 2606565, 2606888

E-mail : aryahospﬂal@hoﬁnall com :: Websue) T, ’arjya}}p'spltal com
BN SN RN AR AL R0 RIS & D 4 rnl*;rt:'r, ~Err T
DISCHARGE C%ERTIFECATE
i g aRE ot

Pﬂ“ﬁﬂ'smmnst\/mdeaste' FULE AT, cw r»@ia, Bypf 3 | Sax| MALE

' _ | C/0. Anandl Basfore ', ’ ,
Addiess: | paitan bazar, Guwahati. a Hosp. No.: 58/04
] prs v ]
ST A HANGTR VT

- | Regn.No. : 198/04 Date of Admission: | - 13-63-04 Dataof Discharge: | 11-05-04

DIAGNOSIS; FRACTURE LT. FEMUR (COMMUNATED# ©

THERAPEUTIC PROCEDURE:

- SHORT SUMMARY: ... . ..

kS

HISTORY  : PATIENT PRESENTED WITH m@gw rrMUR ‘;N}TH STEIN MAN
PIN INSERTED @msmm THE‘PA’I’&ENTeWAé IOPERATED IN UTTAR

; | . ﬁgﬁlf)gsﬁHﬁ §N ou% Hoss?%TAL THE STAI:!N %E%?IN ‘I:iAS BEEN REMOVED

> AND TRACTIO wﬁ%@’%@ TH"E TEIN MAN PIN HAS BEEN ,

REMOVED. ‘IHE.WOUNE WAS HEN.KNG AND.CALLUS FORMATION 1S

COOD. THE pATlCMT WAQ An\nr‘t:n SUIN TRACTION RUT THE

PATIENT REFUSED DUE, TO PA!N NOW HE IS ADVISED

PHYSIOTHERAPY“‘“"‘“‘“‘“““ s

; COURSE OF STAY IN HOSPITAL : S852588

RONALLIAN SR S iy

"CONDITION AT THE TIME OF DISCHARGﬁ IMPROVED
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- an lay down shutting his eyes and handed over the key to me. B

AT‘N%&%\R;&;? {°

KENDRIYA HINDI SANSTHAN
Guwahati Kendra

Certificate |

. . _ r,
I, Sri Brnod Basfore Irkes to inform that taking the new vehicle for Guwahatl
P
Centre from Delhi Centre myself and Sri Mansij Rai Choudhury proceeded to -

\ ,.¢|p. x"

,Guwahatl with driver Sri Golok., Chandra Das on 3 March evemng wrth due

H'

permission from the lncharge of Delhr Centre At Gazrabad after Delhr dnv‘er Sr‘

Das took two persons whrch is known to himinto the vehrcle |nform|ng that both of

> Loy 1‘, l’s

them were good mechanrcs and they might be helpful to us in case of emergency In

this way we were five persons in the vehicle. Sri Das drove the vehicle whote nrght

! "l

though he was tired due to heavy day work in the mommg when we reached Srtapur ,
St A “ ts i S
the vehicle was stopped near: a Dhaba tor refreshmg ourselves with tea & snacks

” ’ ,:L. IF " e

he was seemed to be unwell AAfter tea he vomrted two trmes still he contmued
. .
driving. But after passing 8/10 Krlometers from Srtapur he stopped the \?ehrcte and"

requested me to drive for some tlme He_'left the dnvrng seatand came .to my seat |

‘-{L:L ) f

A M. N . NE
| S T -

*'.‘»4 "l,. lw‘;:‘ :

| therefore like to certlfy that at the tlme of accrdent after Aftaria | was in the
{ l \ ’ ' %
driving seat. A photocopy of my dnvrng licence is enclosed herewrth

. . N -'. . ! i ‘
. .*yéj’. : *a?‘ -} o aee : _ b

(Binod Basfore)
L.D.C.
Kendriya Hindi Sansthan

Guwabhati Kendra.

R B PR R DAt E i A
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Certificate

1, Sri Binod Basfore wants to inform that taking the new vehicle for Guwahati
Centre from Delhi Centre. | was proceeding to Guwahati with driver Sri Golok Chandra
Das and Sri Mansij Rai Choudhury with due permission from Incharge of Delhi
Centre on 3/3/2004 evening. At Gaziabad after Delhi Sri Das, the driver, took two
persons which is known to him into the vehicle informing that both of them were
good mechanics and they might be helpful to us in case of emergency. In this way

we were five persons in the vehicle. Sri Das and myself drove the vehicle

alternatively.

| therefore want to certify that at the time of accident after Attaria Sri Das and

myself were in the driving seat. A photocopy of my driving licence is enclosed here-

with.

] L ]
Copy to: - ~ Sd/ (Eligible)
Centre Incharge, . . (Binod Basfore)
Guwahati Kendra. ‘ ' L.D.C.
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Translated Copy From Hindi to English
| ANNEXUREXK]1

KENDRIYA HINDI SANSTHAN, Guwahati Centre
File No.B-27(G)/2004-05/26 DATED 19;05-2004
Office Order
On demand for Medical Treatment at Patna Shri Binod Basfore, has been
sanctioned & granted Rs.75,000/-(Seventy five thousand) only as preliminary

amount by the Director, Central Hindi Institute. Rs.75,000/- (Seventy five
thousand) only has been deposited in the pass book of Shri Basfore. Earlier

'Rs.50,000/-(Fifth thousand) only has been granted to him. It is also requested that

he should submit immediately the Bill before the Office.

Sd/-

(Prof. Ravi Prakash Gupta)
. In-Charge, Kendriya Hindi
Sansthan, Guwahati Centre.

To:
1. Shri Binod Basfore, L.D.C.
2. Director, K.H.S.
3. Office, Guwahati Centre.
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This is to certify that I have exammcd éuBmod Basfore S/o. Anandle fore
of Solapara Road Guwahau 8, on thlS day 1e 30th June 2004 in MMCH,
Panbazar and found that he is havmg dcfoumty in left thigh, pain in left hip &
knee & restriction of movements in the same joints following fracturc in lcf(

femur due to alleged RTA which amounts disability 55% (Fifty Five Pc)
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